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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 725 OF 2022

IN THE MATTER OF: ‘

ANURAG SHARMA ...APPLICANTS
VERSUS

STATE OF U.P. & ORS. ...RESPONDENTS

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 4, U.P.
POLLUTION CONTROL BOARD

I, Deepa Arora, aged about 59 years, W/o Dr. Rakesh Arora, R/o B-13,

Sector-12, Noida, presently at Jhansi, do hereby solemnly affirm and

‘@\1\1 state as under:

{BEL ;:.

LL 1. That I am Regional Officer of Uttar Pradesh Pollution Control Board
> é’:/ (hereinafter “UPPCB”), Jhansi. I say that I am fully conversant with

the facts of the case and am competent and authorised to swear the
present Affidavit.

2. That Hon’ble NGT has passed order dated 05:09.2024 in O.A. No.-
725/2022 Anurag Sharma Vs State of U.P. & others and as per the
order, we, the respondent No.-4 i.e. U.P. Pollution Control Board

have been instructed to inspect the site of Respondent No.-2,

_ /;1 ’ "J\?\:\ wherein the fly ash has been disposed after taking details fromv the
4 M AN\
/ o L\?JF‘Q}/ \“‘w \ ; el . |
Qlar 0. A, ey A ject proponent, submit the fly ash test report and also directed to
AL o gt
\\ «A\\ s,/ ~//  submit a cost of Rs. 25,000/- imposed on respondent 4 by order
Sl P — -"T,f\\ / ;

: = dated 16.05.2024.

\ugs—
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3. That the details have been obtained from the Project Proponent,
which covers a total of 88 low lying area, where ash has been
disposed. Out of these 88 ash disposal sites, ‘UPPCB officials have
randomly inspected 21 ash disposal sites for their due compliances
on 30.09.2024. UPPCB officials has also verified the records of the
consent letters taken from the landowner and prior consents obtained
from the UP Pollution Control Board, for reclamation of sites.
(Annexure No.-1)

4. That the list of ash disposal sites visited by UPPCB officials is
mentioned below as table-1. At all thé visited sites, it was found that
the prior consent of landowner and UPPCB was obtained, then the
ash was disposed in these low-lying areas and a proper soil covering

- / capping was done. Gainful activity like house construction,

T
B

children’s playgrounds, cultivation etc were also noticed on these
reclaimed sites during the site visit. Photographs of these reclaimed
ash disposal sites are also taken during the inspection and the same

are attached herewith. (Annexure No.-2)

- Table:1 List of ash disposal sites.

// * ﬁrn,, % NN List of reclaimed Low-lying area
i! Y ¢ b 1'(::.:[;" EO!’\\ 4’;‘\2
(S Ml g S
\\¢ _:,\,:\‘ﬂn-"\-»’c.-@."#__r;',‘j}"? 1/l Pty Father's/ Khata/Gata
W :‘\\ V8L Name Guardian No. village Status
X2 op. (o name
= 10 Bamhauri | Complied
1 | Sri Amar singh | Sri Surat Singh e Reclamation and Soil
Capped

Y225
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101 Bl Complied
2 | Sri Jaipal Singh | Sri Natthu Reclamation and Soil
sahna
Capped
: 1724/1 Complied
3 | Ramesh kumar S?‘ gtcer Bar Reclamation and Soil
Singh C
. apped
931,932,933, Blaloni Complied
4 | Sri Vijay singh | Sri Sohan Lal S Reclamation and Soil
ua
Capped
01404 Complied
5 ts);.lt S Sri Udaybhan Gadiyana | Reclamation and Soil
Capped
00597 Complied
6 | Sri Bhagirath Sri Mohan Gadiyana | Reclamation and Soil
Capped
1836 Complied
7 | Smt Leela Rajan Gadyana Reclamation and Soil
' Capped
. : . 925,926 Complied
8 o vasle, & S?l ey Gugarwara | Reclamation and Soil
Othrs Singh C
apped
502 Complied
9 | Smt Gyanbai | Sri Laxman Ladwari Reclamation and Soil
Capped
Sri Sobati 892 mi Complied
10 | 20 001N | gri Gunthe Mirchwara | Reclamation and Soil
Singh
Capped
. . 2253 Complied
11 Sp I Sri Mangu Mirchwara | Reclamation and Soil
Singh
Capped
: F . 2421 Complied
12 gﬁx dh i 221 ot S Mirchwara | Reclamation and Soil
Capped
38, 66/2 Complied
13 | Smt Rati Sri Kailash Panari Reclamation and Soil
Capped
Village land N/A Complied
14 | Dane baba ki | Panari Panari Reclamation and Soil |
tuiya Capped
153, 163, Complied
Smt Rampyari | Sri Keshav Das | 164 Pulwara Reclamation and Soil
Capped
Sri Rajender | Sri Ramji A0S Rtk go?phegon d Soil
—Chabda Chhabra e e = ¢
Capped
387/3, 497/2 Complied
Smt Kunia Sri Jagua Roda Reclamation and Soil
Capped
Shri T 271 Complied
Sri Mukesh Tikrati wari | Reclamation and Soil
sahay
Capped
19 | Sri Bhajan Lal | Sri Motilal 1697, 1698, | Toria Complied

Ny~
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Capped

1699 Reclamation and Soil

Sri Indrapal | Sri Govind W Comee

2 singh Singh

Capped

Udaypura | Reclamation and Soil

219 Complied

Capped

21 | Sri Shiv Prasad | Sri Pragi Udaypura | Reclamation and Soil

5. That it has been found during the inspection that the ash has been
disposed properly‘ in the inarable low lying areas to make them
usable for some gainful activities. It has been found that the
disposal/reclamation activities have been done as per the Consent
and CPCB guidelines-2019 issued for the same. Farmers /villagers,
consented for the reclamation of their land, were also found satisfied

/ with disposal/reclamation activities during the inspection.
5 6. That the samples of fly ash and bottom ash were collected during the

inspection on 23.09.2024. As per the analysis report, the metal

contents i.e. Lead, Iron and Total chromium were found within the
prescribed concentration limits. Fly ash test report is attached
herewith. (Annexure No.-3)

7. That as per Hazardous and other waste (Management and

014 2N\ Transboundary Movement) Rules 2016 as amended, fly ash, which is

AT,’?E?'\H'\ a high volume low effect waste is excluded from the category of

hazardous wastes.
That in compliance of the direction issued by Hon'ble National

Green Tribunal, on 16.05.2024, cost imposed on UPPCB of Rs.

N\
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25,000.00 has been deposited on 26.09.2024. The details of

deposited cost is attached herewith (Annexure No.-4)

9. That the above response of Uttar Pradesh Pollution Control Board is

submitted before Hon’ble Tribunal for kind perusal and

Vot

DEPONENT

consideration.

VERIFICATION:

Verified at Jhansi on this 8" day of October, 2024 that the contents of

the above affidavit are true and correct to the best of my knowledge and

Y

DEPONENT

belief and nothing material has been concealed there from.
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UPPCB

...,;_,-..« UTTAR PRADESH POLLUTION CONTROL BOARD
% %&” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

Validity Period :20/06/2024 To 31/12/2028

Ref No. - 211573/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2024 Dated:- 01/07/2024

To,
Shri AJAY VIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Village Mirchwara Burogaon Lalitpur (UP),LALITPUR,284123
LALITPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 26538686 dated - 25/05/2024. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

1 Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Materid :

Main Raw Material Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity
coal Metric Tonnes/Day 300000

C- Product with capacity :

Product Detail

Name of Product Product Quantity
Fly Ash 170000

D- By-Product if any with capacity :

By Product Detail

Name of By Product Unit Name Licence Product Install Product
Capacity Capacity
None Metric Tonnes/Day 00 00

2. Water Requirement (in KLD) and its Source :

Sour ce of Water Details
Source Type Name of Sour ce Quantity (KL/D)
River Canal 0.0

3. Quantity of effluent (In KLD) :

Effluent Details
Sour ce Consumption Quantity (KL/D)
Others(Dust Suppression) 60.0

113



Fuel used in the equipment/machinery Nan?e!n! 6uantity (per day) :

Fuel Consumption Details
Fue Consumption(tpd/kid) Use
Coal 00 00

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31/12/2028 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:

1.Kindly refer your application for Consent to establish dated 25.05.2024 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No./Gata No. 1078/1 Khadobara, 2649/6 Mirchwara, 2399 Mirchwara,
2251mi Mirchwara, 1821 Semra Bhag Nagar, 1839 Semra Bhag Nagar, 1022, 1023 Mirchwara
lalitpur, 661 Dailwara, 392/2 Roda, 389/1 Roda, 1944mi Panari, 46 Masora Kalan, 30,34/2,32/2
Masora Kalan, 613 Tila, 387/3, 497/2 Roda Distict-Lalitpur. to reclaim the agriculture land in this
regard a conditional Consent to establish is being issued subjected that the transportation of fly ash
shall be covered vehicles to control the ambient air quality as per prescribed norms of fly ash
disposal issued by Ministry of Environment and Climate Change, Government of India.

2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so thisis your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.

3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreemented farmer for reclamation of soil only.

4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand ) within 15
days as an assurance to comply with the code of Practice aswell as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.

5.This conditional permission is being issued in regard of Letter N0.-468/18-2/2019 dated 20-
092020 under the provisions of MSME (Establishment and Operations) Act of 2020.

6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any timein case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 01/08/2024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.
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1 1 1 5 Deepa Digitally signed by

Deepa Arora

Date: 2024.07.01
Arora 12:04:28 +05'30"

REGIONAL OFFICER

Dated:- 01/07/2024
Copy To -

Digitally signed by
CEO-2, U.P. POLLUTION CONTROL BOARD, LUCKNOW. Deepa Deepa Arora

A rora Date: 2024.07.01

12:04:51 +05'30'
REGIONAL OFFICER
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UPPCB

...,;_,-..« UTTAR PRADESH POLLUTION CONTROL BOARD
% %&” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

Validity Period :01/03/2024 To 28/02/2026

Ref No. - 202744/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2024 Dated:- 06/03/2024

To,
Shri AJAY VIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Village Mirchwara Burogaon Lalitpur (UP),LALITPUR,284123
LALITPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 24810870 dated - 08/02/2024. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

1 Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Materid :

Main Raw Material Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity
Coal Metric Tonnes/Day 319840.0

C- Product with capacity :

Product Detail

Name of Product Product Quantity
Ash 319840.0

D- By-Product if any with capacity :

By Product Detail

Name of By Product Unit Name Licence Product Install Product
Capacity Capacity
Nil Metric Tonnes/Day 0 0

2. Water Requirement (in KLD) and its Source :

Sour ce of Water Details
Source Type Name of Sour ce Quantity (KL/D)
Mine Water 0.0

3. Quantity of effluent (In KLD) :

Effluent Details
Sour ce Consumption Quantity (KL/D)
Others(Dust Suppression) 60.0
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Fuel used in the equipment/machinery Nan?e!n! guantity (per day) :

Fuel Consumption Details
Fue Consumption(tpd/kid) Use
Coal 29500 Boiler operation

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 28/02/2026 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:

1.Kindly refer your application for Consent to establish dated 08.02.2024 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No./Gata No. 1970mi, Padwa, 164, Khiriya (Banpur), 52mi, Ganga
Sagar, 1308/6mi, Masora Khurd, 10, Bamhauri sahna, 101, Bamhauri Sanha, 1443, Toria, 771,
Bhawni, 2253, Mirchwara, 2111, Mirchwara, 835, Mirchwara Lalitpur, 306/20, Tor, 1123, Didaura
District- Lalitpur. to reclaim the agriculture land in this regard a conditional Consent to establishis
being issued subjected that the transportation of fly ash shall be covered vehiclesto control the
ambient air quality as per prescribed norms of fly ash disposal issued by Ministry of Environment
and Climate Change, Government of India.

2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so thisis your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.

3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreement farmer for reclamation of soil only.

4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand ) within 15
days as an assurance to comply with the code of Practice aswell as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.

5.This conditional permission is being issued in regard of Letter N0.-468/18-2/2019 dated 20-
092020 under the provisions of MSME (Establishment and Operations) Act of 2020.

6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any timein case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 06/04/2024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.
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Digitally signed by
1 1 1 9 Deepa Deepa Arora

Date: 2024.03.06
Arora 11:46:16 +05'30"

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

Dated:- 06/03/2024
Copy To-

Digitally signed by

CEO-2, U.P. POLLUTION CONTROL BOARD, LUCKNOW Deepa Arora
Deepa Arora Datep: 20;4.r03.06

11:46:36 +05'30'
REGIONAL OFFICER

U.P. POLLUTION CONTROL BOARD, JHANSI
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UPPCB

...,;_,-..« UTTAR PRADESH POLLUTION CONTROL BOARD
% %&” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

Validity Period :06/05/2022 To 31/12/2026

Ref No. - 153971/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2022 Dated:- 18/05/2022

To,
Shri AJAYVIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Vill - Burogaon and Mirchwra, P.O.- Burogaon,LALITPUR,284123
LALITPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 15723365 dated - 06/04/2022. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

1 Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Materid :

Main Raw Material Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity
Ash Metric Tonnes/Year 185000

C- Product with capacity :

Product Detail
Name of Product Product Quantity
Fly ash Transportation (MT/Year) 185000

D- By-Product if any with capacity :

By Product Detail

Name of By Product Unit Name Licence Product Install Product
Capacity Capacity
NA Metric Tonnes/Day 0 0

2. Water Requirement (in KLD) and its Source :

Sour ce of Water Details
Source Type | Name of Sour ce | Quantity (KL/D)

3. Quantity of effluent (In KLD) :

Effluent Details
Sour ce Consumption | Quantity (KL/D)

4, Fuel used in the equipment/machinery Name and Quantity (per day) :
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11
Fuel Consumption Details

Fue | Consumption(tpd/kld) | Use

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
guarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31/12/2026 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:

1.Kindly refer your application for Consent to establish dated 01.07.2021 and affidavit No -
57AE794633 dated 05.05.2022 vide which you have stated that the fly ash of Lalitpur Power
Generation Company Ltd. shall transported for land filling under the agreement with Shri Bhagirath
S/O Mohan, Village-Gadyana, Arazi No.-1080/1, Talbehat, Dist.-Lalitpur, to reclaim the agriculture
land in thisregard a conditional Consent to establish is being issued subjected that the transportation
of fly ash shall be covered vehiclesto control the ambient air quality as per prescribed norms of fly
ash disposal issued by Ministry of Environment and Climate Change, Government of India.

2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so thisis your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.

3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premisesto agriculture land of agreemented farmer for reclamation of soil only.

4.This conditional permission isbeing issued in regard of Letter No.-468/18-2/2019 dated 20-09-
2020 under the provisions of MSME (Establishment and Operations) Act of 2020.

5.Kindly refer your whatsup message dated 13.05.2022 time 18:55 by which you have informed to
this office that you have proposed to dump and reclamation by the fly ash of M/s Lalitpur Power
generation Company Limited, Lalitpur having fly ash quantity 1,85,000.0 MT per year at the
agreemented land of farmers. Gata No.- 234, Udaipura, 661, Udaipura, 1057, Gadianya, 1080/1,
Gadianya, 94, Beer, 983/6, Birarari, 12mi, Beer, 58mi, Jharkone, Lalitpur. But affidavit No. 57TAE
794633 dated 05.05.2022 is not confirming the total Gatas so clear the gap in information please.
6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any timein case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 18/06/2022 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

. . Digitally signed by
N Ira nJa n Niranjan Sharma

Date: 2022.05.18
Sharma 14:40:12 +05'30"
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REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

Dated:- 18/05/2022

Copy To-
. . Digitally signed by
Nlra nJan Niranjan Sharma

Date: 2022.05.18
Sharma ;405 1000

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

CEO-2, U.P. POLLUTION CONTROL BOARD, LUCKNOW
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UPPCB

...,;_,-..« UTTAR PRADESH POLLUTION CONTROL BOARD
% %&” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

Validity Period :29/12/2022 To 31/12/2024

Ref No. - 172973/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2022 Dated:- 27/01/2023

To,
Shri AJAYVIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Vill - Burogaon and Mirchwra, P.O.- Burogaon,LALITPUR,284123
LALITPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 19080870 dated - 28/12/2022. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

1 Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Materid :

Main Raw Material Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity
Ash Metric Tonnes/Day 703440

C- Product with capacity :

Product Detail
Name of Product Product Quantity
Fly ash Transportation (MT/Year) 703440

D- By-Product if any with capacity :

By Product Detail

Name of By Product Unit Name Licence Product Install Product
Capacity Capacity
Nil Metric Tonnes/Day 0 0

2. Water Requirement (in KLD) and its Source :

Sour ce of Water Details
Source Type Name of Sour ce Quantity (KL/D)
Other Treated wter 0.0

3. Quantity of effluent (In KLD) :

Effluent Details
Sour ce Consumption Quantity (KL/D)
Others(Dust Suppression) 60.0
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Fuel used in the equipment/machinery Nan?e!n% guantity (per day) :

Fuel Consumption Details
Fue | Consumption(tpd/kld) | Use

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31/12/2024 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions.

1.Kindly refer your application for Consent to establish dated 29.12.2022 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No./Gata No. 502, Ladwari, 966, Jharkaun, 1800, Jarauli, 931,932,933,
Bhaloni Sua, 587,589,591,594, Jarauli, 27/1, Tikra Tiwari, 925,926, Gurarwara, 2598,2600,2601,
Kachnaudha Kalan, 582/5, Rajwara, 153,163,164, Pulwara, 1724/1, Bar, 59/8, Gainchwara, 892 mi,
Mirchwara, 911, Pataua, 201, Panari, 618 mi, Karitoran, 338/2, Tila, Lalitpur. to reclaim the
agriculture land in this regard a conditional Consent to establish is being issued subjected that the
transportation of fly ash shall be covered vehiclesto control the ambient air quality as per prescribed
norms of fly ash disposal issued by Ministry of Environment and Climate Change, Government of
India.

2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so thisis your prime duty to observed and maintain the proper cover of Fly ash Flyingin
near by area.

3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premisesto agriculture land of agreemented farmer for reclamation of soil only.

4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand ) within 15
days as an assurance to comply with the code of Practice as well as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.

5.This conditional permission is being issued in regard of Letter No.-468/18-2/2019 dated 20-09-
2020 under the provisions of MSME (Establishment and Operations) Act of 2020.

6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any timein case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 27/02/2023 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.
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1 1 26 DEEPA Digitally signed by

DEEPA ARORA
ARO RA Date: 2023.01.27
12:40:43 +05'30"
REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANS|

Dated:- 27/01/2023
Copy To-

Digitally signed
CEO-2, U.P. POLLUTION CONTROL BOARD, LUCKNOW DEEPA by DEEPA ARORA

ARO RA Date: 2023.01'.2'7
12:41:01 +05'30
REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANS|
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UPPCB

...,;_,-..« UTTAR PRADESH POLLUTION CONTROL BOARD
% %&” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

Validity Period :31/05/2023 To 31/12/2024

Ref No. - 185253/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2023 Dated:- 17/06/2023

To,
Shri AJAY VIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Village Burogaon, laitpur (UP),LALITPUR,284123
LALITPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 21390049 dated - 27/05/2023. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

1 Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Materid :

Main Raw Material Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity
ASH Metric Tonnes/Year 693190

C- Product with capacity :

Product Detail
Name of Product Product Quantity
Fly ash Transportation (MT/Year) 693190

D- By-Product if any with capacity :

By Product Detail

Name of By Product Unit Name Licence Product Install Product
Capacity Capacity
Nil Metric Tonnes/Day 0 0

2. Water Requirement (in KLD) and its Source :

Sour ce of Water Details
Source Type Name of Sour ce Quantity (KL/D)
Other Not applicable 0.0

3. Quantity of effluent (In KLD) :

Effluent Details
Sour ce Consumption Quantity (KL/D)
Others(Dust Suppression) 60.0
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Fuel used in the equipment/machinery Narrzle'c'!ln%guantity (per day) :

Fuel Consumption Details
Fue Consumption(tpd/kid) Use
Others 0 transport

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31/12/2024 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:

1.Kindly refer your application for Consent to establish dated 31.05.2023 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with KhasraNo./Gata No.-108,111,112,113,115,110mi. Kakdari, 840,1303
Mirchwara, 2394 Mirchwara, 2394, 2397, 2398, 2399 Mirchwara, 2295, 2395 Mirchwara, 2465,
2466, 2543, 2457, 2458, 2460, 2495, 2459 Mirchwara, 41 Beer, 1836 Gadyana, 551, 555 Teela,
2635/1, Rajwara, 1183, 1184 Toria, 1039, 1040 Toria, 1697,1698,1699 Toria, 49/4 Khonkhara, 749
Marrauli, 788 Marrauli, 432 Hanpura, Distict- Lalitpur. to reclaim the agriculture land in this regard
aconditional Consent to establish is being issued subjected that the transportation of fly ash shall be
covered vehicles to control the ambient air quality as per prescribed norms of fly ash disposal issued
by Ministry of Environment and Climate Change, Government of India.

2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so thisis your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.

3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premisesto agriculture land of agreemented farmer for reclamation of soil only.

4. No objection certificate isissued with the condition of disposal of ash in the plot after completely
emptying the water logging in the plot of Mr. Yadvendra Singh, Village-Bir, Lalitpur

5.The Industry Submit A bank Guarantee amounting to Rs.1,00,000.00 (One Lack) within 15 days as
an assurance to comply with the code of Practice aswell as provisions of the Water (Prevention &
Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act, 1981.

6.This conditional permission is being issued in regard of Letter No.-468/18-2/2019 dated 20-09-
2020 under the provisions of MSME (Establishment and Operations) Act of 2020.

7.The Board reserves the right to revoke this conditional consent to establish which has granted at
any timein case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 17/07/2023 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.
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1129 DEEPA Digitally signed by

DEEPA ARORA

ARORA Date: 2023.06.17

12:25:25 +05'30'

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

Dated:- 17/06/2023

Copy To-
DEEPA Digitally signed by
CEO-2, U.P. POLLUTION CONTROL BOARD, LUCKNOW DEEPA ARORA
A RO RA Date: 2023.06.17
12:25:59 +05'30'

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI
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UPPCB

...,;_,-..« UTTAR PRADESH POLLUTION CONTROL BOARD
% %&” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

Validity Period :21/10/2023 To 31/12/2027

Ref No. - 194928/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2023 Dated:- 15/12/2023

To,
Shri AJAY VIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Village Mirchwara Burogaon Lalitpur (UP),LALITPUR,284123
LALITPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 23194285 dated - 16/10/2023. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

1 Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Materid :

Main Raw Material Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity
Ash Metric Tonnes/Year 306160

C- Product with capacity :

Product Detail
Name of Product Product Quantity
Fly ash Transportation (MT/Year) 306160

D- By-Product if any with capacity :

By Product Detail

Name of By Product Unit Name Licence Product Install Product
Capacity Capacity

2. Water Requirement (in KLD) and its Source :

Sour ce of Water Details
Source Type Name of Sour ce Quantity (KL/D)
Other Water sprikling tanlker 60.0

3. Quantity of effluent (In KLD) :

Effluent Details
Sour ce Consumption Quantity (KL/D)
Others(Dust Suppression) 60.0

4, Fuel used in the equipment/machinery Name and Quantity (per day) :
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Fuel Consumption Details
Fuel Consumption(tpd/kld) Use
Others 00 00

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31/12/2027 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions.

1.Kindly refer your application for Consent to establish dated 13.10.2023 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with KhasraNo./Gata No. 1176, Toriya, 219, Udaypura, 2421, Mirchwara, 1092/1,
Mirchwara, 975] 972, 977, 1087, Panari, 2525/1, 2525/2, 2525/3, Banpur, 1285 Cugarwara, 38, 66/2,
Panari, 186, Khohara, 777/1, Banpur, 805, Mirchwara Distict- Lalitpur. to reclaim the agriculture
land in thisregard a conditional Consent to establish is being issued subjected that the transportation
of fly ash shall be covered vehicles to control the ambient air quality as per prescribed norms of fly
ash disposal issued by Ministry of Environment and Climate Change, Government of India.

2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so thisis your prime duty to observed and maintain the proper cover of Fly ash Flyingin
near by area.

3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premisesto agriculture land of agreemented farmer for reclamation of soil only.

4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand ) within 15
days as an assurance to comply with the code of Practice as well as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.

5.This conditional permission is being issued in regard of Letter No.-468/18-2/2019 dated 20-09-
2020 under the provisions of MSME (Establishment and Operations) Act of 2020.

6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any timein case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 15/01/2024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

D E E PA Digitally signed by DEEPA ARORA
A RO RA Date: 2023.12.15 17:52:41 +05'30‘1 32



REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

Dated:- 15/12/2023
Copy To-

CEO-2, U.P. POLLUTION CONTROL BOARD, LUCKNOW DEEPA Ao e Py DEEPA
ARO RA Date: 2023.12.15 17:53:04
+05'30'
REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

133



- e LIFE - warferor % forg s &ft \" LiFE

m (Lifestyle For Environment ) \\/ Lifestyle for
ol <2 SAGEATRAT T T 9

1134

Environment

FAoGAT — SOHAT § 0 9T il TqoadT gq ATAT AT TTaTT e w7

HHhed o -UFHe ST ATEeH IcTZ FF F9, TeaL, FF0A, ¥, SALTSH oA1g FT START 9 gf U4
AT AqHA (AHdl ST FTS/TTAT & a I AT FeeALl Bl TTAHFAT &7 ST |

TFA ITANT TATEEH IcATE & TANT Kl el TF TATREH o % FT FAL & A HT ITAN Fled qIA
T 375 om0 o (WATiEe®) F=< T Icdsid a=1aT ST Gal g

T TIATEAT (AT THATHY) FT THAT F1ATAT a9 2030 TF TTHT 14 AT FA02 799 FT
ATATh a9d IqA FZ THAT g | 9€ /AT Tl & A A0, T T T FE7T a1 721 ...2

HATINA TATHES [ TAFEIAF IATR il FAL § Bhed | & | THH ST (FEdqeor gq o° T9Fd s —
% TATSHAC FT 3 | MieFd S-OATsiaenT shre § Aquanil sofaes / ToAaii«d I8 Fl o 71T 7
0.75 Taferas = aF T-F=< T [@AAY AT 7 FHhaT § TF -F49L & AUH  TAE00T T 9
FTAT AT HFAT &

qTEL ST q9T - "= % FAT7 skt areqa § qfvagd o saeqFwar g - 98 ot #4471 AT =7 F 2
ZIET T & O 97 F9AT T9T F, AAAT TEAT B1 AT FC A 5 & H GHTA 6l qTAT it A4

TS Teagd 97 (=91 7

B T O H FH S AU AT IS F4 AT AT SATHIRLT FY

IYART AT AT AT 9% T TATH ATaT ey 90 @F 9T Geq13q 1 9g13ar § G947 %
FTT a3 T TEATS ST AFAT 2 | 51 AqIAT TSI /AT AT FT F972 (THT FF01%) F:29 T 15
T = T FT AL g F TATAT AT TFdT §

€T Td - ITh 9 T AT & ITART T 1 T @ad &l 30 - 40% TF FH (97 1 FFhdT 31 UF
ITANT H T 4 U 941 i a5 7@+ AT 7 9 Frferaw sz ot s=man sr awar g

Ttha ATTE/TAS FIERT TT FIE/FEEL & Soid o e 7T 7 22.5 faferas kWh & et #i7 9= g
EETIES
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Mirchwara, Uttar Pradesh, India
Kailguan Rd, Mirchwara, Uttar Pradesh 284402, India
Lat 24.761062°

Long 78.627085°

30/09/24 02:42 PM GMT +05:30

= ;

¥ , Mirchwara, Uttar Pradesh, India
i Kailguan Rd, Mirchwara, Uttar Pradesh 284402, India
. Lat 24.758534°
. Long 78.623634°
30/09/24 03:37 PM GMT +05:3

Sri Gyasi, Rajghar, Veeran S/o Shri Maun Shingh, Khasra/Gata No.- 925,926, Village-
Gugarwara, District-Lalitpur

135




Vaak v i

mera’

Amarpur, Uttar Pradesh, India
QC4P+482 BIJORIYA BRIDGE, Jhansi - Lalitpur Rd, Amarpur, Uttar Pradesh 284403,
India
Lat 24.756074°
" Long 78.436057°
30/09/24 05:32 PM GMT +05:30

Smt. Kunia w/o Jagua, Khasra/Gata No.- 87/3, 497/2, Village- Roda, District-Lalitpur

2 4 -~ .. EJ GPS Map Camera
Dudhuwa, Uttar Pradesh, India
Bansi - Banpur Rd, Dudhuwa, Uttar Pradesh 284123, India
Lat 24.865354°
Long 78.548224°
30/09/24 05:04 PM GMT +05:30

e, il J A2

Smt. Rampyari W/o Shri Keshawdaas, Khasra/Gata No.- 153, 163, 164, Village- Pulwara,
District-Lalitpur
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Lalitpur, Uttar Pradesh, India

MCRQ+RHC, Road, Govind Nagar, Lalitpur, Ramnagar, Uttar Pradesh 284403, India
Lat 24.692428°

Long 78.439193°

30/09/24 05:43 PM GMT +05:30

Smt Rati w/o Kailash & Kailash s/o Kallu, Khata/Gata No.- 975, 972, 977, 1087, Village-
Panari, District-Lalitpur and Village land Dane baba ki tuiya, Village- Panari, District-
Lalitpur

&3 GPS Map Camera

=

Bar, Uttar Pradesh, India
Hamirpur - Chungi Hwy, Bar, Ladwari, Uttar Pradesh 284123, India

Lat 24.896707°
Long 78.601631°
30/09/24 04:39 PM GMT +05:30

Sri. Vijay singh S/0 Shri shohanlal, Khasra/Gata No.- 931,932,933, Village- Bhaloni Sua,
Districy-Lalitpur
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' . Ladwari, Uttar Pradesh, India
VJIX4+G84, Ladwari, Uttar Pradesh 284123, India
& Lat 24.89916°
~ Long 78.603873°
30/09/24 04:33 PM GMT +05:30

Smt. Gyan Bai W/o Shri Lakshman, Khasra/Gata No.- 502, Village- Ladwari, District-Lalitpur

Bl o

£ GPS Map Camera

Bar, Uttar Pradesh, India

VHGQ+6Q3, Hamirpur - Chungi Hwy, Bar, Uttar Pradesh 284123, India
Lat 24.876574°

Long 78.590115°

30/09/24 04:28 PM GMT +05:30

Sri. Ramesh kumar S/o shri Raghubeer, Khasra/Gata No.- 1724/1, Village- Bar, District-
Lalitpur
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Mirchwara, Uttar Pradesh, India

QMP5+JXG, Mirchwara, Uttar Pradesh 284402, India
Lat 24.78715°

Long 78.661797°

30/09/24 03:17 PM GMT +05:30

Sri Jeevan Singh s/o Kunjan Singh, Khasra/Gata No.- 2421, Village-Mirchwara, District-

Lalitpur
53
A
v . - - :“:’r

-

Mirchwara, Uttar Pradesh, India
L. QMP5+JXG, Mirchwara, Uttar Pradesh 284402, India
~ Lat 24.78706°
i Long 78.661856°

30/09/24 03:10 PM GMT +05:30

e, e A

T i ekl AT

Sri Virendra Singh s/o Mangu, Khasra/Gata No.- 2253, Village-Mirchwara, District-Lalitpur
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Udaipura, Uttar Pradesh, India

Unnamed Road, Udaipura, Uttar Pradesh 284402, india
Lat 24 799677

Long 78.679276"°

30/09/24 02:40 PM GMT +05:30

o e 2 gy

GPS Map Camera . :

Mirchwara, Uttar Pradesh, India

Kailguan Rd, Mirchwara, Uttar Pradesh 284402, India
Lat 24.760261°

Long 78.626161°

30/09/24 03:28 PM GMT +05:30

Sri Bhajan Lal s/o Motilal, Khasra /Gata No.- 1697, 1698, 1699, Village- Toria, District-
Lalitpur
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Lalitpur, Uttar Pradesh, India
PF55+2XM, Lalitpur, Uttar Pradesh 284403, India
Lat 24.7081°

Long 78.459742°
30/09/24 05:54 PM GMT +05:30

=

Sri Rajender Chabda S/o Shri Ramji Chabdai, Khasra /Gata No.- 582/5, Village- Rajwara,
District-Lalitpur
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Khajara, Uttar Pradesh, India
2 Unnamed Road, Khajara, Uttar Pradesh 284122, India
™ Lat 24.805498°

Long 78.503784°

30/09/24 03:31 PM GMT +05:30

' 1

T
s J 5 L
: Sy 5 A Wi Bl GPS Map Camera |
Gadyana, Uttar Pradesh, India
QGJII+90QF, Gadyana, Uttar Pradesh 284122, India
Lat 24.78131°
Long 78.531478°
30/02/24 03:15 PM GMT +05:30

LR ] SO U o i, S TR R Ty, S S

Smt. Makkhan Bai, Khasra/Gata No.- 01404, Village- Gadyana, District-Lalitpur
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¢ B3 GPS Map Camera 1

T e S =
ana, Uttar Pradesh, India
QGJJ+2QF, Gadyana, Uttar Pradesh 284122, India
Lat 24.78131°
Long 78.531478°

Gugarwara, Uttar Pradesh, India
MP-SH 10, Gugarwara, Uttar Pradesh 284402, India
Lat 24.741234°

Sri. Mukesh S/o Shri Ram sahay, Khasra/Gata No.- 27/1, Village- Tikra Tiwari, District-
Lalitpur
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== Dulawan, Uttar Pradesh, India
RGBX+49Q, Dulawan, Uttar Pradesh 284122, India
Lat 24.810136°

~ Long 78.549582°

30/09/24 03:49 PM GMT +05:30

A

Sri. Jaipal Singh S/o Nathu, Khasra /Gata No.- 101, Village- Bamhauri Sahna, District-
Lalitpur

=~ SR

o £ GPS Map Camera -
.. Kachnoda Kalan, Uttar Pradesh, India
Kailguan Rd, Kachnoda Kalan, Uttar Pradesh 284403, India
Lat 24.736522°
» Long 78.543548°

(' 30/09/24 03:06 PM GMT +05:30

Sri. Kalyan Singh s/o Chandra Bhan Singh, Khasra /Gata No.- 49/4, Village- Khonkhara,
District-Lalitpur
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1145 Avmexunt -3

- CENTRAL LABORATORY
Soaw UTTAR PRADESH POLLUTION CONTROL BOARD
P@!ﬁ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Ref No: 28342217/CENTRAL/2024 Date:04/10/2024
1- Name and Address of Industry : LALITPUR POWER GENERATION COMPANY LIMITED, VILLLAGE - BUROGAON
AND MIRCHWARA, LALITPUR, 284123

2- Address of Industry : VILLLAGE - BUROGAON AND MIRCHWARA, LALITPUR, 284123

3- District : Laiitpur

4- Sampling Point : Bottom Ash Dyke

5- Type of Sample(Grab/Integrated) : Grab

6- Sample Collected By : Anil Kumar Sharma, SA

8- Quantity & Packing (PVC) : 500 gm

9- Date of Sample Collection : 23/09/2024

10- Analyis Indented by : RO Jhansi

11- Sample receipt in Laboratory : 24/09/2024

Parameter/Method Name Unit Results Standard Detection
Range
Sodium,APHA 24th Ed. 3500Na B: mg/l 3.86 - 1.0 to 100 mg/1
. 2024
Lead (Pb),APHA 24th Ed. 20243111-B: mg/l 0.0953 - 0.01 to 1000 mg/I
2024
Calcium,APHA 24th Ed. 3500Ca-B: mg/l 8.0 - 10 to 1000 mg/1
2024
Magnesium,APHA 24th Ed. 3500Mg B: mg/l 6.24 - 10 to 1000 mg/l
2024
Iron (Fe),APHA 24th Ed. 3111- B: 2024 mg/] 0.7483 - 0.05 to 1000 mg/l
Total Chromium,APHA 24th Ed 3111-B: mg/l ND - 0.01 to 1000 mg/l
2024
Reference : {1)EPA Standard 1311 Toxicity Ch istic Leaching P | (2)3500-Cr B Colori ic Method (Diphenyl carbazide APHA 24th Ed. 2024,

Note : |. The results in the Test Report relate only to the items tested. 2. The report shall not be reproduced-cxcept in full, without the written permission of laboratory. 3. The test report pertains to the simple s

reccived in Lab.
Remark: NA %
Analysed by-
[Dr Mamta Pandey(SA)]
Authorized by .
SAMRENDRA ~ Dgialysgnedty RAM  Oslyssnes
SlNGH Date: 2024.10.04 17:42:50 g’;;‘;’:}gfr:&
Samrendra Singh (A50) Chi GOPAL 7511 B
ief Environmental icer
Central Laboratory

10f Page 1

145




1146

a[l

CENTRAL LABORATORY
W UTTAR PRADESH POLLUTION CONTROL BOARD
ﬂ’:‘v‘! Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
PORT:SOLID SAMPLE
Ref No: 28342227/CENTRAL/2024 Date:04/10/2024

1- Name and Address of Industry : LALITPUR POWER GENERATION COMPANY LIMITED, VILLLAGE - BUROGAON
AND MIRCHWARA, LALITPUR, 284123

2- Address of Industry : VILLLAGE - BUROGAON AND MIRCHWARA, LALITPUR, 284123
3- District : Lalitpur

4- Sampling Point : Fly Ash

5- Type of Sample(Grab/Integrated) : Grab

6- Sample Collected By : Anil Kumar Sharma, SA

8- Quantity & Packing (PVC) : 500 gm

9- Date of Sample Collection : 23/09/2024

10- Analyis Indented by : RO Jhansi

11- Sample receipt in Laboratory : 24/09/2024

Parameter/Method Name Unit Results Standard Detection
Range
Sodium,APHA 24th Ed. 3500Na B: mg/l 222 - 1.0 to 100 mg/l
2024
Lead (Pb),APHA 24th Ed. 20243111-B: mg/l 0.1483 - 0.01 to 1000 mg/l
2024
Calcium,APHA 24th Ed. 3500Ca-B: mg/l 13.12 - 10 to 1000 mg/l
2024
Magnesium,APHA 24th Ed. 3500Mg B: mg/l 6.53 . 10 to 1000 mg/l
2024 y
Iron (Fe),APHA 24th Ed. 3111- B: 2024 mg/l 0.0983 - 0.05 to 1000 mg/1
Total Chromium,APHA 24thEd 3111-B: mg/l 0.0592 - 0.01 to 1000 mg/l
2024

Reference - (1)EPA Standard 1311: Toxicity Characteristic Leaching Procedurc, (203500-Cr B Colorimuiric Method { Dipheny! carbuzile Method)- APHA 241h Ed. 2024,
Noté : 1. The results in the Test Report relate only to the items tested. 2. The report shall not be reproduced-exeept in full, without the written permission of laboratory. 1. The test report pertains to the sample a5
received in Lab.

Remark: NA

Analysed by-
[Jyoti Tiwari (SA)]
SAM &ﬁgﬁ i RAM  fRivcor
SNGH, ¢ e GEPAL e
st Central Laboratory

1 of Page 1
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PRADEEPMISRA CHAMBER AWQ"MH"I:S . New Lawyers'

ADVOCATE Chamber,
SUPREME COURT 1 147 Supreme court of

LANDLINE ; India
- New Delhi —= 110001

EMAIL
011-23070011

pradecpmisrg ¢ sghoo. com

= 25.09.2024
The Registrar General,
National Green Tribunal
Principal Bench, New Delhi.
Sub: Original Appiicztion No. 725 of 2022:
Anurag Sharn= Vs, State of U.P.
Sir,

Please find enclosed herewith a Diaft No. 502236 dated
20.09.2024 amounting to Rs. 25,000/ diawn on Indian Overseas Bank,
Daliganj towards costs imposed by Hon'ble Tribunal.

Kindly acknowledge the receipt. | am also enclosing order dated
05 .09.2024 passed by the Hon ble Court.

With regards,
Yours truly,

|

(PRADEEP MISRA)
Counsel for U.P. Pollution Control Board

OFF.B - 235, Sector-XIX, NOIDA-201301, 7ZL: 0120-4333653 2520542
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10/10/24, 1:21 PM Yahoo Mail - OA No. 725 of 2022 anurag Sharma Vs State fo UP

1148

OA No. 725 of 2022 anurag Sharma Vs State fo UP

From: Pradeep Misra (pradeepmisra@yahoo.com)
To: naveenkraor@gmail.com; lawfirm@gmail.com

Date: Thursday, October 10, 2024 at 01:20 PM GMT+5:30

Sir

5

Please find attached the Affidavit on behalf ofn UP pollution Control Bpard

With Regards,

(PRADEEP MISRA)

’_}‘j Anurag Sharma Reply.pdf
19.4MB

about:blank
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